NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 02.09.2020 (WEDNESDAY)

COURT — 111 (VIRTUAL MODE)

12:00 Noon

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member
(Technical) and Hon’ble Mr. V.P. Singh, Member (Technical)

For Hearing
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Narendra Kumar Agarwal & Anr. Suhita Charu Tyagi
(Ins) No. 549 of Vs. Mukhopadhyay

2020

Part Heard

Monotrone Leasing Pvt. Ltd. & Anr.

02:00 PM

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

(Technical)
For Admission (After Notice)
2. I.A No. 1896 of R.P. of SEL Manufacturing Company Ananya Ghosh Henna George-R3
2020 in Comp. Ltd. Shantanu
App. (AT) (Ins) Vs. Chaturvedi

No. 1062 of 2019

Committee of Creditors of SEL
Manufacturing Ltd. & Ors.

For Hearing

3. Comp. App (AT)
No. 175 of 2017

AXxis Nirman and Industries Ltd. & Anr.
Vs.
Hotel Birsa Pvt. Ltd. & Ors.

Purti Marwaha

Abhijit Sinha-R2
Jasmine
Damkewala

In the Court of Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. V. P.

After the above

(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Orders

Singh, Member

4. Review
Application No.09
of 2020 in Comp.
App (AT) (Ins)
No. 848 of 2019

Deepakk Kumar
Vs.
Phoenix ARC Pvt. Ltd. & Anr.

Rajiv Singh

Ashwini Mata
Suresh Dobhal




For Hearing
5. Comp. App. (AT) | Vipul Sez Developers Pvt. Ltd & Anr. Saroj Anand Jha C.S. Chauhan

No. 60 of 2020 Vs.

Solitaire Capital India & Ors.

Part Heard
Copy to: -
By the order of Hon’ble Acting Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

